
CENT EM A INLTAT IV TUBuNM. 
NAKU.AM  BENCh 

O.i. 290/93 

nday, this the 19th day of September, 1994 

c4s 

1DN'BLJE .. JUSTIC.E C}CTTUR SANKARAN NAIR, VICE CHhIRMN 

N'BLaE NR. P. V. VEN1QTAKR1SkN. ADMINISTWiTIVE MNBER 

19 y.  Ammini 
Ex-Casual Labourer 
j.allukuzhiy il Thazhathethil 
£'onakam. Mavelil(kara 

2. K.p..thankaj(lna 
Lx- Casual Labour 
Kailu Kuzhi1 £arambLl 
Kallumla. Mave1i(kara 

c. K. Thankamma. 
Ex-Ca5ua1 Labour 
chittoor Vadakkathij. 
Eretha South p.0.,. 
Chettku1g, Mavel ikicara 

49 Ro Ponnd=a 
Ex-Casual Labour, 
Kc'Jukuzhi Vadakethil. 

- onakam, Navelikkara 

K. Sarada, 
zx-Casual Labour 
Njayappallil Kizhaki.ethil 
Erezha South 
Thettikulangara p.o. 

T • KunJ ukunjamma 
LX Casual Labour 
Harijan Colony. 
Block No.16 umbernal 
Mavelikke.ra 

C. Janaki 
Lx Casual Labour 
iiuttathu muri p.o.,Mvalikkara 

co Narayafli. 
Lx.Casual Labour 
Thufldiyath Kizkethi1 
£aliiarimangalem 
olaketti A.mbalams l4aveiiickara 

By AdvoCate MC. r.c. GovLfldd Swamy 

vs. 

1. The Union of India through 
The General Manager 
southern Railway 
MadraS'-3 

4QpiiCäflt$ 

2 • The Divisional £'er5OWel Ott icer 
So uthàrn Rai.way. Trivandrum-14 	 ae spord €nft 

BY Advocate Mr. Thoflaa Mathew Neliiiuoottil 

0400 



CHTT UR SANKMAN NIR (J), VICE CkIRMt 

We find that appiicants have been continuing 

in service by reason of an interim order made by a Bench 

of this Tribunal on 993.93. The only direction that 

need be issued rw, is one to consider A4 representation 

on merits and pass orders thereon. we direct second 

respondent to consider 4-4 rejresentatiofl, examine the 

facts in detail and pass appropriate orders within four 

nonths from today. Till such orders are passed, the 

interim order will remain in force • with this direction, 

we dispose of the application. 

29 	 pplicentS if so advised*  may supplement their 

representations within ten days from today. In case the 

decision is likely to affect ober employees, they will 

also be heard before final orders are made. NO Costs. 

Dated the 19th september, 1994. 

- 

P.V. VEATkKRISIN 	CHETTUR S NKRN NhIR (J) 
ADMINISTRATIVE MEJBER 	 VICE CHA1IR.WN 

Kffifl 19994 
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